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Part II - Section 3 
 

केÛġ-शाͧसत Ĥदेश लɮदाख Ĥशासन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

Labour and Employment Department 
Civil Secretariat, LEH, UT Ladakh 

Telephone: 01982-255786                                                Email: secy.labemp@gmail.com 
  

Notification 
 

Leh, the 18th August, 2022 
  

S.O. 94- In exercise of the powers conferred by sub section (1) of section 18 of The Building and Other 
Construction Workers (Regulation of Employment and Conditions of Service) Act, 1996, the Administration of 
Union territory of Ladakh, hereby constitutes "Ladakh Building and Other Construction Workers’ Welfare Board", 
in respect of the Union territory of Ladakh with the following composition :- 

S. No. Chairman/Member Designation 
1 Lieutenant Governor, UT of Ladakh Chairman 
2 Govt. of India nominee Member (GoI) 

3-4 Chief Executive Councillor, LAHDC, Leh & Kargil Member (LAHDC) 

 लɮदाख, 31 अगèत, 2022 
 

 LADAKH, WEDNESDAY, AUGUST, 31, 2022  

भारत सरकार 
GOVERNMENT OF INDIA 
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5 Advisor to Lieutenant Governor, UT Ladakh Member (UT Admn.) 
6 Administrative Secretary, Labour Department, UT Ladakh Member (UT Admn.) 
7 Administrative Secretary, PWD(R&B), UT Ladakh Member (UT Admn.) 

8 Administrative Secretary, Finance Department, UT Ladakh or 
nominee not below the rank of Additional Secretary 

Member (UT Admn.) 

9 Administrative Secretary, Law Department, UT Ladakh or nominee 
not below the rank of Additional Secretary 

Member (UT Admn.) 

10 Deputy Labour Commissioner, Ladakh Member Secretary 
11 Chief Engineer, PWD(R&B), Ladakh Member (Employer) 
12 BRO nominee not below the rank of Chief Engineer Member (Employer) 
13 Chief Engineer, CPWD, Ladakh Member (Employer) 

14-15 President Contractors Association, Leh & Kargil Member (Employer) 
16 
to 
19  

Representative of Construction Workers (4 Nos. including one 
Woman Member) 

Member (Employee) 

  
By order of the Lieutenant Governor of UT of Ladakh. 

                                                                                                                             
 Sd/- 

 (K. Mehboob Ali Khan), IRS 
Secretary, Labour & Employment Department 

UT Ladakh  

 

     No.                                                                                Dated :  18.08.2022 

Copy to the :- 
1. Secretary to Govt., Department of Labour, Govt. of India. 
2. Joint Secretary, J&K and Ladakh Affairs, MHA, Govt. of India. 
3. Administrative Secretary, Finance, UT Ladakh. 
4. Administrative Secretary, Labour, UT Ladakh.  
5. Administrative Secretary, PWD(R&B), UT Ladakh. 
6. Administrative Secretary, Law, UT Ladakh. 
7. Director General, Border Roads Organisation, New Delhi. 
8. Chief Engineer, PWD(R&B), Ladakh. 
9. Chief Engineer, CPWD, Ladakh. 
10. Deputy Labour Commissioner, Ladakh. 
11. OSD to Hon’ble LG for information of Hon’ble LG. 
12. P.S. to Advisor to Hon’ble LG for information of the Advisor. 
13. President Contractors Association, Leh/Kargil. 
14. Representatives of employees, Ladakh. 
15. Incharge website, Ladakh. 
16. Office file. 

  
(Musharraf Ali Haf), JKAS 

Deputy Secretary to Secretary 
Labour & Employment, UT Ladakh 

 
  
 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 
consequences and also for any other misrepresentation etc.” 
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